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MR. SPEAKER: The question Hour
is over. Short Notice Question.

PROF. DILIP CHAKRAVARTY: A
few thousand college ang university
teachers are on a protest march be-
cause the new pay scales announced
Iy 1971 for college ang university
teachers are yet to be implemented.

DR. VASANT KUMAR PANDIT:
I have put a starred question No, 272
which has been listeq today. It has
come in the ballot. But I have just
now got a letter today saying that
it has been postponed to 12th Decem-
ber. No reason has been given to me
why this has been done. I have lost
my chance now,

MR, SPEAKER:  %ou have given
notice to the Minister of Agriculture.
It has been transferred 1o be ans-
wered by the Minister of Commerce
and Civil Supplies and Cooperation.

SHORT NOTICE QUESTION

Demands of Teachers and Stadents of
Delhi University

+
SNQ. 3. DR. VASANT KUMAR
PANDIT.
SHRI SAUGATA ROY:
SHRI VIJAY KUMAR
MALHOTRA.
SHRI SAMAR GUHA:
PROF DILIP CHAKRA-
VARTY:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the Delhj University
Students’ Union has sealed offices of
the Vico—Chancellor, Pro-Vice Chan-
cellor and two Deans of Colleges;

(b) whether the students
burning of files and tamperin,
records containing incriminatin
formation regarding excesses a
cities by the authorities duri
emergency period;
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(e) if so, whether Government in-
vestigated into these charges and pro-
Pose to institute any enquiry com-
mittee to go into the affairs of Delhi
University during the emergency; and

(d) whether Government have de-
cided to set up a Separate inquiry to

look into the demands of the Teachers
and students?

THE MINISTER OF EDUCATION,

SOCIAL WELFARE AND CULTURE

(DR. PRATAP CHANDRA CHUN-

(@) to (d). A statement g

the Table of the House.
Statement

(a) According to the information
furnished by the Uniyersity of Delhi,
a group of about 30 students led by
the President ang Secretary of the
Délhi University Student's Union
came to the office of the Vice-Chan-
cellor aroung 10-45 am. oy Novem-
ber 12, 1977, Not finding the Vice-
Chancellor in his office, they asked
the personal staff of the Vice-Chan-
cellor to vacate his office anqg alsp the
personal staff of the Pro-Vice-Char-
cellor to do likewise. The Dean of
Colleges ang the Dean of Student’s
Welfare who were in  their rooms,
Were also made to vacate their offi-
es and all the rooms were lockeg by
the students, However, on Novem-
ber 14, 1977 auother group of about
60 students went to th
around 8-45 p.m,
security officer ang
duty, and broke open the
which haq been lockeq earlier

(b) Yes, Sir,

(¢) and (d) An enquiry was made
from the University of Delhi about,
the allegatiopn regarding burning ot
files ang tampering of records re-
ferreq tg in part (b) of the Question,
The University has stateq that the
allegation is baseless ar:q unfourded.

The other allegations made by the
Delhj University Student’s Union ana
the Delhi University Teachers’ Asgn.
ciaton i, their representationg ag-
dressed to the Visitor about irregy.
larities committed by the authoriticg
durig the period of Emeregency have
been examineq in this Ministry and
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